FORM A
. PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankrtptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF N S P ASSOCIATES (INDIA) PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor N S P Associates (India) Private Limited
2. | Date of incorporation of corporate debtor 24.09.1996
3. | Authority under which corporate debtor is Registrar of Companies-Delhi

incorporated / registered

4, Corporate Identity No. / Limited Liability | U74899DL1996PTC082177
Identification No. of corporate debtor )

5. | Address of the registered office and Registered Office:
principal office (if any) of corporate debtor .

L-356, Mahipalpur Extension, Delhi-110037
India

‘Address other than Registered office:

Khasra  No.360-368, NH-48, Village
Mobhaldia, Tehsil Neemrana, Alwar-301705,
Rajasthan, India

6. | Insolvency commencement date in respect | 31.08.2022 (Copy of Order was received on
of corporate debtor 05.09.2022)

7. | Estimated date of closure of insolvency | 27.02.2023 ie. 180 days from the date of
resolution process commencement of CIRP being 31.08.2022

8. | Name and registration number of the | Sunder Khatri
insolvency professional acting as interim,| Reg. No. IBBI/IPA-002/TP-N00437/2017-
resolution professional : ] 2018/11191 ' ‘

9. Address and e-mail of the interim Address: GF-124&113 World Trade Centre,
resolution professional, as registered with | Babar Road, Lalit Hotel, New Delhi-1 10001,
the Board : ' National Capital Territory of Delhi, India
E-mail: sunder khatri@yahoo.com

10. | Address and e-mail to be used for Address: GF-124&113 World Trade
correspondence with the interim resolution | Centre, Babar Road, Lalit Hotel, New
professional Delhi-110001, National Capital Territory of
Delhi, India

E-mail: pspassociate.ip@gmail.com

11. | Last date for submission of claims 19.09.2022 ie. 14 days from the date of
receiving of copy of Order of Hon’ble NCLT
New Delhi Bench VI at New Delhi
1.€.05.09.2022

12. | Classes of creditors, if any, under clause (b) |
of sub-section (6A) of section 21,
ascertained by the interim resolution

professional i
13. | Names of Insolvency  Professionals | Not Applicable
identified to  act as  Authorised A L~
Ao -
s ER KHATRI
Advocate
Insolvency Professional
P REGN No.

IBBI/ IPA- 002/ IP-N00437/ 2017-2012/11181




Representative of creditors in a class (Three
names for each class)
14, (a) Relevant Forms and a) Web link:

(b) Details of authorized representatives | https://www.ibbi.gov.in/home/downloads
are available at:

Physical Address: GF-124&113 World
Trade Centre, Babar Road,Lalit Hotel ,New
Delhi-110001,National Capital Territory of
Delhi, India

Notice is hereby given that the National Company Law Tribunal New Delhi Bench VI at New Delhi
has ordered the commencement of a corporate insolvency resolution process of the N S P Associates
(India) Private Limited on 31.08.202; Copy of Order was received on 05.09.2022.

The creditors of N S P Associates (India) Private Limited are hereby called upon to submit their
claims with proof on or before19.09.2022 to the interim resolution professional at the address
mentioned against entry No. 10. :

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to
act as authorised representative of the class [specify class] in Form CA. '

Submission of false or misleading proofs of claim shall attract penalties.

]QM\MA MO‘"’:“\ .

Sund atri
Interim Resolution Professional
Reg. No. IBBI/IPA-002/TP-N00437/2017-2018/11191

Date: 06.09.2022
Place: New Delhi

@Q\J\al\\i‘"~
XM@V’
SUNDER KHATRJ

Advocate
Insolvency Professional
IP REGN No.
IBBI/ [PA- 002/ IP-N0O0437/ 2017-2018/11181%
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FINANCIAL EXPRESS

CIN: U72501PB1986PLC006743

Regd. Office: A-33, Phase-VIll, EETP Compley Industrial Area, )

SAS Nagar, Mohali-160051

1. Annual General Meeting: Notice is hereby given to the Members of MBM LIMITED
that the Annual General Meeting (AGM) of the Company will be held at A-33,
Phase-VIII, EETP Compley Industrial Area, SAS Nagar, Mohali-160051, on Friday,
30" September, 2022, at 5:30 P.M. to transact the business mentioned in the
Notice convening the said Meeting sent to the Members at their registered address
and also by e-mail whenever provide along with the Annual Report for the year
ended 31% March, 2022.

2. Book Closure for AGM: Notice is hereby given pursuant to Section 91 of the
Companies Act, 2013 that the Register of Members and Share Transfer Books of
the Company will remain closed from Saturday, 24" September 2022 to Friday,
30" September, 2022 (both days inclusive) for the purpose of AGM.

3. Voting through Electronic Mode: In compliance with Section 108 of the
Companies Act, 2013 and Rule 20 of the Companies (Management and
Administration) Rules, 2014, members holding shares as on the cut-off date i.e.
23" September, 2022 are provided with the facility to cast their votes on resolutions
setforth in the Notice of AGM using electronic voting system from a place other
than the venue of the AGM (‘remote e-voting’), provided by National Securities
Depository Limited (NSDL). All the members are informed that:

(i) The e-voting period commences on Tuesday, 27" September, 2022 (9.00 A.M)
and ends on Thursday, 29" September 2022 (5.00 P.M).

(ii) The cut-off date for determining the eligibility to vote by electronic means at the
AGM is 23“ September, 2022 ;

(i) Any person, who acquires shares of the Company and become member of the
Company after dispatch of the Notice of the AGM and holding shares as on the
cut-off date i.e. 23" September 2022, may obtain the login ID and password by
sending a request at info@masserv.com. However, if a person is already
registered with NSDL fore-voting themexisting user ID and password can be
used for casting the vote.

The procedure for e-voting is available in the Notice of the AGM as well as on the

Place:

PHOENIX ARC PRIVATE LIMITED
CIN: UBT 190MH2007PTC 168303
PhoenixARC Regd. Office: Dani Corporate Park, Sth Floor, 158,C.5.T, Road,
Kalina, Santacruz (E), Mumbsal - 400 098 Tel: 022-6340245(0,

Fax: 022-6741 2313, Emall: infoi@phosnizarc.coin, Website: wew phoenicarc.coin

POSSESSION NOTICE (For Movable Property) [Rule 4 |
Whereas, the undersigned being the authorized officer of the Phoenix ARC
Private Limited acling in its capacily as Truslee of Phoanix Trusl FY186-15
[Phoenix) under the Securitisation and Reconsiruction of Financial Assets &
Enforcement of Security Interast Act, 2002 and in exercise of powers conferred
under Section 13{12)} read with Rule 3 of the Security Interest (Enforcemeant)
Rules, 2002 issued demand nolices dated 157 February, 2017 calling upon the
homowsars, Mis. Amtin Packaging Limited and guarantors Mr. Mavin Jain, Mr.
Pushap Kumar Jain, Mrz. Kanchan Jain, Mr. Dharam Chand Jain (the
Borrowear and the Guarantors are hersinafter raferred to as Borrowers) o repay
the amcunt menticned in the notice total being Rs. 4,06,35,320/-(Rupees Four
Crores 5ix Lakhs Thirty Five Thousand Three Hundred Twenty Only) ie
Rs. 3,41,49,55560/- [ RupeesThree Crores Forty One Lakh Forty MNine
Thousand Five hundred Fifty Five and Sixty paisa Only) towards Cwvardrafl
Facility and Rs, 64,85, 7T64/- (Rupees Sixty Four Lakhs Eighty Five Thousand
Seven Hundred Sixty Four Only) towands Latter of Credit respectvaly as on
315t January, 2017 with future inferest, cost, charges and ether charges from
sl Fabruary, 20077 seithin B0 day's rom e date of he said nolce.

Tha Borrowers having failed to repay the amounl, nolice is hereby given 1o the
bormowears in particular and the public in genaral that the undersigned has takan
physical possession of the properly described hereinbedow In compliance and in
axaercise of powers conferred on him under Section 13(4) of the Said Act, read
with Rule 4 of the sakd rules on this 02nd September, 2022

The borrowers In particular and the public in general is hereby cautioned not 1o
deal with the property and any dealings with tha proaperty will be subject to the
charge of the Phoenix ARC Private Limited for an amount of Rs., 4,06,35,320/-
{Rupees Four Crores Six Lakhs Thirty Five Thousand Three Hundred Twemnty
Only) respectively as on 31st January, 2017 with future interest, cost, charges
and other charges fram 07151 February, 2017.

Description of the movable property

hNeemrana

Hypothecated Machanenies, slock, raw malenals, elc on Leasehold Land measunng
2000 ag.fA situated at Plot no. F-35, EPIP, Industrial Area, Meemrana, Dist-Alwar
[Rajasthan)

Date: 02.09.2022

5-['.-""
Authorized Officer

Phoenix AR Private Limitedi{Trustee of Phoenlx Trust-FY16-15)

Members are heraby informed that dispatch of the Notice of the 287 Annual General Meating
('AGK) of the Company comened for Thursday, September 28h, 2022, at 04:00 BM 15T
| throwgh Video Conferencing (VC') or Other Audio-Yisual Means (DAVM') and the Report and
| Accounts for the financial year ended 31"March, 202 2 to the Members of the Company has
been completed on 06" September, 2022, in conformity with the regqulatory requirements,

I ferme of Secticn 108 of the Companies Act, 2013 read with Rule 20 of the Companies

| 28" AGM will be transacted through remate a-voting (facility to cast vote prior to the AGM)

| Services (India) Limited ('CSDL") have been engaged by the Cormpany.
| Members whose names are recorded in the Register of Members of the Company or in the

| Mobice of the AGM as forinformation purposes only.
\Remote a-voling wll commence at 26” Sepiember, 2022 09:00 AM. and ends on 28"
| September, 2022 06:00 PM., when remote a-woting will be blocked by COSL. Members,

| theirvoles once again,

| on or before the cut-off date may write fo COSL at helpdesk evoting@edslindia.com or to
|the Company ai responseiankaindia.com regueesting for user I0 and password for
ramote a-voling or e-voting during the AGM. Members already ragisterad with COSL for
| remobe a-vating should however use their existing wser |0 and password for this purposs,
|In case of any quary’ grievance, Members may contact Mr. Anu Sharma, Company
| Secretary ald1 Shivalik Building MNear Sarzswali Hospital’ Telephone Exchange Old Dalhi
Road Gurgaon-122001, Email ID responseflankaindia.com.

| The Annual Report including the AGM notice, is avadable on the Company's website

website of NSDL https://www.evotingindia.com/. In case of any queries/ grievances,

the Members may contact NSDL by emailing their queries / grievances at

evoting@nsdl.co.in

| Please note that the Notice of the AGM and the Annual Report are available on the
Company's website: http://www.mbmmohali.in

For MBM Limited

Sd/-
(Dinkar Sharma)
Date: 06/09/2022 Director
Place: Chandigarh DIN : 07389879

| wiww.ankaindia.com and available for imspecton by the members al the Registered &
| Corporale Office of the Company during business hours on all working days (Except

Officer ("A07 of IFL-HFL had takan the possassion of the folowing propertyias pursuant fa fhe nofics igsued WS

done by tha undarzigned throwgh a-auction platiorm pravided af lha wabesite: st bankeauctions.com.

Public Notice For E-Auction Cum Sale (Appendix - IV A) (Rule 8(6))
Sale of Immowvable propary mangaged (o IFL Home Financa Limited (Famerty knoan &= India nfoline Howsing Finance Lid ) (IFL-HFL) Corparate Office al
Plol b, 58 Lidyog Vikar, Phage-|V Gergaon-12201 5.0 Harvana) and Branch Offics al- D-11151, 2nd Floor, Sector-g, Rohini, Mew Delli-110085 under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (heremnafter “4c7). Whereas tha Auharized
13{Z] of the Acl in the following loan
artountaiprospect nos wilh 3 gt ozl the same an "AS 15 WHERE |5 BASIS & A5 |5 WHAT I3 BASIS™ for realization of IFL-HFL's dues, The Sate wil be

Borrowaris) ) Demand Motice Description of the Immavable Date of Physieal Passesalon Resarve Prica
1Guar 10-Aug-2021 Al that parl and parcel of lhe propery Total Outstanding (Rupees Elghtean Laih
1.Mr. Rejerder | Rs.22,36.864 - (Rupees Twenty | bearing 3Rd Floar, Lhe. with rocf ighls, buill | ¢ o Date 19-Aug-2022 | Thiry Thewsand Only)
Singh Two Lakh Thirty Six Thousend | on portion of Plat No-d41 And 42,
Z MrsMNimafa. | EnghtHundred Sixty FourOnly ) - | admeasuring 51% sq. wds. {out of iotal snea F:.I-l.ﬂ-?.'mf- . Ea;pn::;!:m
(Praspect Bid Increase Amount 103 5. yds } out of Khasra Mo, 278 & 263, | IRupees Twenly H_'E’ Lakh
No. 30BB63) | Fs.25,0001 (Rupees Twardy | Stuated i Vill Nawads, Colony known ag | EISNty Seven Thousand | Rs.1.83,000-
Five TII'r:lusaﬂul-E'rllg." RI Block Exin, Gali Mo 20, Mohan Garden, | Four Hundred Twenty Eight | [Rupees Cne Lakh EI'EF"?
' Uttam Nagar, Delhi, 110059, India Onlyh Thrae Thausand Only}
Diate of Inspection of property EMD Last Date Date! Time of E Auction

16-5ap-2022 1100 hrs -1400 hrs 19-Sap-2022 Hill 5 pen.

21-Sep-2022 1100 hrs-1300 ks,

Ho-53105066294, 4] IFSC Code:-SCEBLONIE0LS orthrowgh Payment Link: https:(iquickpay.iififinance.com,

Mode Of Payment - All paymentshall b made by demsand draft in favour of "BFL Home Finance Limited” payable at Gurugram or through RTGSMEFT
The accounts detals are a5 follows: a) Name of the aceount:- IFL Home Finance Ltd,, b Mame of the Bank:- Standard Charted Bank Ltd., ¢} Account

Tierrries il Comddion

datsils bowards EMD. copyofthe KYC and PAN card at the abave mentianed Branch Offica,

e closing ime of the auction, the closing time wil sutomatically et exierded for 5 miru e

[

prescribed mads of payment.

Far padcipaling m e-aucticn, Imlending bidders requinsd o regester ther detals wilh he Sardce Pravider hitps:
edvanca and hes o create thea legin escound, login 1D and password. Intending biddars hawe to submit/ send their “Tender FORM along with tha paymant

i bankeawctions.com, Wil in

2 The biddars shall improve their offer in multiple of amaunt mentioned under the column “Bid Increase Amaunt”. In case bidis placed in the last minutes o

Thee successiul bidoer shoukd depas® 25% of the bid amaunl (afier adpsting EMD) within 24 hours of Te acceptancs of bd price by the AD and the
balanca T5% of the bid amourd within 15 das fram ha date of confimalion of sale by the secunsd creddar. 88 depasil and paymenl shall be'in tha

“FoOoRM INC-Z26""
General Nolice pursuant to Rule 30 of the
Companies (Incorporation) Rules, 2014
Bafore the Regional Director Morthern Regicn
{In the mather of the Companies Acl, 20013, Sechon
134) of Companies Acl, 2013 end Rue JHE)(3) of
I Camgares f|l'lli'ﬁl.‘:-;"|.‘.~n‘.'lf?l|'r:lf'-J Rides, 2014

In the matier of
KAVITA INTERNATIONAL PRIVATE LIMITED
(CIN : M3000DL2010PTC203662)
having s remsiered office at A-59, Wazempur
Industnal Area, Mew Delhi-110052

LApplicant
Matice s hereby given b The General Fubic hat
ihe company proposes o make apolication o
ihe Regional Direclar, Morihem Region under
sactan 1304} of the Companies Act, 2013 sesing
canfirmalion of albaration of lha Mamorandum of
Agsecalion of the Company in terms of the special
resoiulion passed at the Extra oodinary genersl
menting bald on Monday 20% August, 2021 1o
enzble ihe company 1o change s Registered
affica from “Mational Capital Territory of Delhi"

to the “State of Uitar Pradesh”,
Any person whase interest s likety o be affectad
by the proposed change of tha registared office
of the company may delver sither on the MCA-
21 portal (wwew.mea.gov.in] by filing investor
complaink form o cause o be delvered o serd
by regigterad post of hisfer abjections suppodead
by an aflidavil staling tha natura of hislhar mbarast
and grounds of oppasitien 1o the Reglana
Director, Northarn Ragian, B-2 Wing. 2 Floor,
Pl Deendayal Anlyodaya Bhawan, CGO
Camplex, Hew Delhi-110003, within fourtzen
days from the date of publicalion of this nolice
with a copy of the applicant company at Hs
ragiztered office at tha address mantioned balow:
For Kavita International Pyt Lid

Sd-

Date ; 07.09.20212 Anshul Garg
Place: New Delhi Director
DM - 00104566

Registered Office © A-59, Wazipur
Industrial Areg, Mew Defhi-110052

| Saturdays and Sundays) batween 8:00 AM, to 5:30 PM., till the conclusion of the AGM. A
‘copy of the Motice is also avallable on COSL's website at www.evatingindia.com

48 Hours from the conclusion of AGM. The e-voling rasult andthe Scrutinizer's report shall

Lwww. avotingindia.comfor the purpose of informing the members, besides baing
communicated o BSE Limited, where the shares of the Company are listed.
| Motica is further givan that pursuant to Section 91 of the Companias Act, 2013 read with tha

| Register of Members and ihe Share Transfer Books of the Company will remsain dosed
| from Wednesday22 Day of September, 2022 1o Wednesday 29" day of Seplember,
| 202 (both days inclusive)for the purpose of AGM of the Company,

shl-
PLACE : GURGAON ANU SHARMA
| DATED : 07.09.2022 Company Secretary

ANKA INDIA LIMITED

Regd. Off: 41 Shivalik Building Mear Saraswati Hospital' Telephone Exchange Old
Dedhi Road Gurgaon-122001;
CIN: L74300HR1994PLC033268: Email id: response@ankaindia.com;
Phone no: 3820069933, 0124-2322570 website: www.ankaindia.com

NOTICE OF THE 28"ANNUAL GENERAL MEETING,
- | AN

iManagemant and Administration) Rules, 2014, the Resolutions for consideration at the

and aizo e-voling during the AGM, for which purpose the senices of Central Depository

Rengister of Beneficial Cwners maintained by the Depaositories as on the cut-off date .. 227
September, 2022 will be entifled to cast their voles by remote e-voling or a-voling during
the AGR. A person who is not a Member on the cut-off date showld accordingly ireat the

who cast thair votas by ramote a-voling, may attend the AGM but will not be entitled o cast

Parsons who becarme Mambers of the Company after sanding of the Notice of the AGM bul

The regult of e-voting shall be announced on o after 28" September, 2022but ned later than

be placed on the Company's websile www.ankaindia.com and COSL's websile

Rule 10 of the Companies (Managament and Administration) Rules, 2014 and Regulation
42 of SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, the

FOR ANKA INDIALTD

4. The purchaser has fo bear the cess. applicable slamp duly, fees, Brd any other slatutony duss or athar dues like municipal 1ex. electicily charpes, land
and allather incklental cosis, changas including al taxesand rates ausgeings relating o the property

5 Bidders are achised 1o go through the wedsiie hips: fankeauctions. com and https:iiwwwiifl.comome-loansiproperties-for-auction fior detalled
barmns and conditions of auction ak & awchon application form bedore submifting Seir Bids bor 13king panl in fie a-auction sale proceadings

E. For details, help protadure and onling baning on e-auckan prospectve bedders may contacl ke serace provider E mad [Di-
supporiEbankeauctions.com, Suppart Helpline Numbers @ 7201901124025 26.and - any proparly releted query MrJitendra Gupta
(E+91 J9996E2023 Emall-- jitendra.gupta 1 @iifl.cam,

I hotice i3 hereby' given o above Said bormoraers 1 colied the housahold artiehes, which weng ng n e 2ecuned assel al the limea of Lxare) prysical

passassknaithin T days, atharaise IFL-HFL shall nol ba ras ponsible fararmy kss of proparty under the droumstances.

Furthes the nofce is hemedy Given to tha Barower's, thaf in casa thay fai fo collec the above said aficles samea shafl ba sold in accardanca with Law

I casze of dafaull in payment at any slage by the swcceszfol bidder [ ductizn purchaser within tha abowa sfipulated time, tha sala will ba cancellad and the

amount already paid#ill be forfestad (including EMD) and the propery wil be again pul to sale

10, Al resarvas tha ights ipposiponalcancal orvany e ferms and conditian af senderauction withaut assigning any reason therecof. In case of any dispuiain
tendaruction, the decisian of AC of HFL-HFL wil be fnal,

o e

15 DAYS SALE NOTICE UNDER THE RULE 9 SUB RULE (1) OF SARFAESI ACT, 2002

The Bormroser ana baraby notified bo pay e sum as menticnad abave akang with upto dated intaras] and ancilary expersas bafore e dabe of Tandar Auchon,
Fading which th prapesty will e auchonec s and baance duds iHany wil be rectansd with mlerestand cost
Place : Defhi

Diate : O7-Sap- 2023

Sd-Authorised Cfficer,

IIFL Heena Fimance Limiged

PPN SHIVALIK SMALL FINANCE BANK LTD.

‘ Registered Offlce : 501, Salcon Aurum, Jasola District Centre, New Delhi - 110025

CIN : US5300DL2020PLC 366027
Appendix IV [see Rule 8(1)] Possession Notice (for immevable property)

Whareas, the undersigned being 1ha Authorized Cilicer of tha Shivalk Small Finance Bank Lid. banking comparry wilhn e meaning of e Banking
Regulation ct, 1949 heving i's Registerad Offica at 801, Saloon Surum Jasola Cestrict Centre, Nes Dethi - 110025 and Head affice al Gt Floor, Towear- 3,
India Glyeols Building, Plot no. 2B, Sector 136, Moida - 201304 under Secuntsation and Recanstnuction of Financial Assets and Enforcement of Security
InterastAcl, 2002 ("SARFAES|AcL) and in axerdse of fe powers conferred under saclions 13 (12} read with Rule 3 of the Sacunly Inenest Enforcament)
Fulas, 2002 i=zued a Damand Malice calling upon the borrower's § parties 1o rapay the amount manfianad in the nofica wilthin 80 days from tha daba of
recaipt ofthe said Demand Motice
The bakow mantoned Bomowars [ Guaramlon's Mortgager having faied 1o repay the amourd, nolice 15 hareby given & he Bormowen's | Guarantor's
idarigagar and the public in general that the undersigned has {akan Symbolic possession of the properlies describad harein below in exercise of powars
canderred on himherunder Section 13(4) of the said Act read with Rule & of the said Rules
Thie barmowers ablenlion isinviled i provisions of sub—saction (8) of section 13 of Iha Act, in respect of ime awaitable, ke redeem the secured assels.
The Borowars ! Guarantor's Morligager menfianad harein balow in parficular ard tha puiliz in ganaral i harsby cavtianad nat 1o dzal with the properias
and arry dealings with the properties will be sultject to the charge of the Shevalik Small Finanice Bank Lid., along with future iterest &1 the cantrachual rate

HEFORM NO. INC-2Z267
[Pursuant to rube 30 the Companies
{Incorporation) Rules, 2014]
Advertisement to be publishad in the
newspaper for change of registered office
of the company frem one stale to another
Befare the Central Government, Northam Reglon
In the matter of sub-saction (4} of Seclion 13
of Camgpanies Act, 2013 and causa (a] af
subrule {5) of rule 30 of the Companias
(ncarparatan Rutes, 2014
AND

In tha maltar of

MILLEM|UM REAL INFRAPRIVATE LIMITED

having its regstered offica at Cio Mehta
Properties, F-1, Chamdar Nagar, Near S

Mandir, East Delkd, Mew Delhi-110051

cne Ptfilionar,

Motice is heraby gaan o the General Public thal
tha Company proposes fo maka application o
fhe Capdral Government under 2achion 13 aof the
Companies Act, 2013 saeking confirmation of
alleration af the Memorandum af Assocalion af
the Company in lemms of the Specal Resolution
passed at the Extra Ordinary General masling
held on 31% August, 2022 1o enabie the
Company to changa ils Reqgistered office from
“National Capital Territery of Delhi to “State
of Uttar Pradesh".
Any persan whose intarast is likely o ba affectad
by the proposed change af the registered office
of the campany may defwer either on the MCA-21
porla [ww megow,n) by fling invesker complaml
farm or cause o he dalivered ar send by registenad
prsd af hesther objections supportad by an affidavit
siating the nalune of hisiher mterast and grourds
of apposition to the Regional Director, Northarn
Ripgian, B-2 Wing, End Floar, Paryavaran
Bhawan, CE0 Complex |, Mew Delhi — 110003,
within faurtaen days from the date af pubBication
af this notice with & copy of the appécant campany
at itz registared office at the address menkioned
Belaw
Co Mehta Properties, F-1, Chandar Nagar, Near

Bai Mandir, East Delhi, Hew Dalhi-110051.

For and on behalf of the Afﬂl‘itaﬂ

FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF N § P ASSOCIATES (INDIA) PRIVATE LIMITEI*
_~ RELEVANT PARTICULARS

B J DUPLEX BOARDS LIMITED

Registered Office: H. NO. 33, TIF CHAWR| BAZAR, DELHI - 1100046
Landline: (81)-11-414 10138, CIN: L210000L18955PLC06E2E1
Web: hitpo! www bjduplexboard.com, E-Mall: shjanandpulp.com

NCTICE & hersby given that the 28" Annual General Meeting of B J Duplex Boards Limited will be
held an Friday, 307 day of Septermber 2022 a1 02:00 PM. at New Box Makers, 1-144, Sacior-2,
Bawana Induginal Area, Delhi-110039 1o ransacl besinasses as sel oul in the Notice of the AGM
gated 03 September, 2022 in compliance with the applicable provisions of Comipanies At 2013,

The notice sfongwith annisal report has been sent to those members whose email 105 ars |

reqisterad with the RTA Company/Depssionas and the same is also available an the website of
the Company al hilps:/wws.bjduplesboand comdand BSE,

In compiance with the prowisions of Section 108 of the Companies Act, 2013 read with Rule 20 of

the Companées (Management and Administration) rules, 2014, as amended from ime {o time and |
Regulation 44 of the SEBI {LODR) Regulalions, 2013, the Company 15 providging remabe e-voling |

facility 1o #s members to cast teir vole by elacironic means on fe resolutions sal out in the said
notice, The remote e-voting perod will begin on Teesday, 27 Septerber, 2022 at 2000 A M. and
end on Thursday, 26" September, 2022 at 500 M. The shareholders of the Company holding
shamas either in physical form or in dematerializad form, 25 on the cut-of date i.e, 23° Seplamber,
2022 may cast ihairvole electranically. The a-vating madule shall be disabled by Beetal Fnancia
Computer Servicas Pyl Lid forwoting theseafter.

Mr. Parveen Rastogi, Praclising Company Secretary has been appointed as Scrutinizer for
overseaing' conducling the remode e-voling and the woling process m a3 fair and fransparent
manfnar

Pursuant by Seclion 31 of the Companies Act. 2013 and Regulation 42 of the SEBI (LODR)
Regulations, 2015, Regster of Members gnd Share Transier Books of the Company will remain
closed from 247 Seplember, 2022 1o 307 Seplember, 2022 for the pupose of the AGM of (he

Gempeny, By order of the Board
For B J Duplex Boards Limited

Sdi-

Diatte: 06" September, 2022 Divya Mittal
Place: Delhi Company Secretary &

Compliance Officer

Ll

1T Name of Corporate Debfor N'S P Associates (India) Private Limited

Date of Incorporation Of Corporate Debtor 24.09.19%

3.| Authority Under Which Corporate Debtor Is
Incorporated / Registered

Registrar of Companies-Delhi

4.| Corporate Identity No./Limited Liability
Identification No.of corporate debtor

U74899DL1996PTC082177

Registered Office:

=356, Mahipalpur Extension, Delhi-110037 India
Address other than Registered office:

“Khasra No0.360-368, NH-48, Village Mohaldia, Tehsil
Neemrana, Alwar-301705, Rajasthan, India

5.| Address of the Registered Officeand Principal
Office (if any) of Corporate Debtor

6. | Insolvency commencement date in respect of Corporate Debtor | 31.08.2022 (Copy of Order was received on 05.09.2022)

7. Estimated date of closure of insalvency resolution process  27.02.2023i.e. 180 days from the date of

commencement of CIRP being 31.08.2022

N
N
N

AL-NAJIB MILLI
i r.l ]

MU

Ph.:01341-2
OTICE TO MEMBERS
ofice for 32 Annual Genaral Meeting
ofice is hereby given that the 32nd Annual

Ganeral Mesaling of AL-MAJIE MILLI MUTUSL

=]
=

c

EMEFITS NIDHI LT wil ba hald &8 Najbabad
vt ITL, Will, Harswara, Ooposite Qiasmia Inter
akega, Naghabad, Dislt, Bijsar, UUP on Friday,

fhe 30" Septamber, 2022 at 11200 AM. to
trangact with or without modifications, as may
b parmissibie, the following business.
ORDMNARY BUSINESS: -

1. Adoption of Financial Statements for the

Y

Financial Year anded Marnch 31, 2022

To consider and adapt the Audited Finencial
Statements {including Standalone and
Consolidaled Financal Slalemeants) of lha
Company for tha Fnanciat Year endied March
I, 022 and the Reports of the Boand of
Diraciors of the Compary and he Stalulory
Haditors frerean, including Annexures tharalo

. Appainiment of Mr, Mohammad Aasim
(DMOT123224), az a "Direchor”, iable fo
ratire by rolafion, who has offered himself for
ra-gppaintraent

. Appaintment of M Aun Kumar Randhar
(DIMOT123247), as & "Dirachar, iable fo
ratire by rodatian, who has offered himseif for
re=appaintmment.

By arder of the Board
For AL-NAJIE MILLI MUTUAL BENEFITS
NIDHILTD.

AL BENEFITS NIDHI LIMITED
191UP1990PLCO11827

meathar ralating bo appointment of auditors for
ratificetion by members &t ewery Annual
General Meating (AGM) has been done away
by tha Companies [Amandmeant) At 2007 wel
O7th May, 2018, Accardingly. no resalution is
besryg proposed for rabfication of appointment
of Slatubary Audibars at the upcoming Anmual
Genard Mesting (AGM)in the yearof 2022 and
subject wo ratification al every Annua General
Misaling of the Company al such remuneralion
plus =anvica {ax and traveling expanses elc. 65
ey b mutuglly agread between the Directons
of tha Campany and tha Audibars™

, Uncleimed dividend far the fimancial year

enced st barch, 20715 and the comespending
Drdirany Shanas af the Comgany n respedl
of which dividend entifemenis remain
unclaimed far seven conseculve year was
dug for fransher o the Invesior Educalion
and Protectiom Fund of tha Ceniral
Governmant on 29th October, 2022,
pursaant 1o the provisions of Seclion 124 of
the Comganies Act, 2013 reed wilh tha
Irvestor Educaton and Frotection Fund
Aultsarity [Accourling, Audit, Trangher and
Refund] Rules, 2016, Details of such
unclaimed dividend and corresponding
sharas are avalable on the TEPE® Portal ol
MICA. In respect of the said dividend and
shares, it is not be possile 1o enterain any
claim by company after 29th Oclober, 2022

Sd."- = ] . .
. Audited Finandial Statemenls akeng with
I[E‘?'rﬁ‘;h;ggumgiﬁ'm Auditor's Repard and Directar's Repor hawve

Add: Mohalla Oazian, Jatalabad,

Majibabad, Distt. Bijrar, LLP-2467563

Place: Majibabad

Dabe: 5° Sepbembar, 2022
OTES:
A Member entilled 1o attend and Vode at the
Aok is enlitted 1o appaint praxy b atbard
gnd wate, instead of himfer and tha praxy
need nod be 8 member, The inssument of
proxy, in ordar b ba alfective, must be duly
filled, signed, stamped and should ba

each Branch of the Company and afendanca
glipa and Prowy Farms are slao adalablethane,

. D to COVID reazons and keeping n mind

safiety measures il iz advisable to membars o
propey thementwho sre intaresiad fo atiznd AGM
b regisaer hesr names with th in-change Hisad
Office af the Campany al leas! 24 hours bedara
maeting, Maracver, in pusuant to guidelines
faued by Administration and Health Deptt. &
parficpants are requasted Lo strictly adharg
thea nules of social Distancing and Mask since
i ks rpcEssty a3 well as very Imparand o 1hs

Sunder Khatri
Reg. No. IBBI/IPA-002/IP-N00437/2017-2018/11191

8.| Name and registration number of the
insolvency professional acting as interim
resolution professional

Address: GF-124&113 World Trade Centre, Babar Road,
Lalit Hotel,New Delhi-110001,National Capital Territory of
Delhi, India .E-mail: sunder_khatri@yahoo.com

9.| Address and e-mail of the interim resolution
professional, as registered with the Board

10| Address and e-mail to be used for
correspondence with the interim
resolution Professional

Address: GF-124&113 World Trade Centre, Babar Road,
Lalit Hotel,New Delhi-110001,National Capital Territory of
Delhi, India .E-mail: nspassociate.ip@gmail.com

19.09.2022 i.. 14 days from the date of receiving of copy
of Order of Hon'ble NCLT New Delhi Bench VI at
New Delhi i.e.05.09.2022

11| Last date for submission of claims

submitted f the Registered Ofice of the

mbarastof all in prevailing creumstancas.
Compary, nof labar than 48 hours baloos ha

P . Byarder of the Board
commencemand of the maeting. 4 4 o
2, The Register of Members shall remain L‘:I“Dﬂlﬂg"' IB MILLI MUTUAL BENEFITS
chrsad fram 207 Seplember, 2022 o he 30 Sl :
Sepiember, 2022, {Bath days inclusiva)
A : IZFARUL HAQUE ZAKI
3. M5 H 5 Madan & Co, Chartered Accountants [Managing Direcior)

[U-185. 15! Fioor, Man Vikas Marg Shakarpur,
Delhe-11008), was appeinted as Stalwiony
Auditors of the company %o hald offics from
Corclusion of Amnual Ganeral Maeling
(AGM) held on 2021 §ll tha Condusion of
Annual General Mesting (AGM) fo held in

Dot M, BOA02547

Add: Mahalla Qazzan, Jaklabad,
Majibabad. Distt: Bijrar, ULP-246763
Place: Najibabad

Date: 5" Sepbamibar, 2022,

12| Classes of creditors, if any, under clause (b
of sub-section (6A) of section 21, ascertained
by the interim resolution professional

No class of Creditor could be determined at this stagg

131 Names of Insolvency Professionals identified tg - Not Applicable
act as Authorised Representative of creditors i

a class (Three names for each class)

a)Web link:

https://www.ibbi.gov.in/nome/downloads

Physical Address: GF-124&113 World Trade Centre,
Babar Road,Lalit Hotel ,New Delhi-110001,National
Capital Territory of Delhi, India

14/ (a) Relevant Forms and
(b) Details of authorized representatives are available:

Notice is hereby given that the National Company Law Tribunal New Delhi Bench VI at New Delh
has ordered the commencement of a corporate insolvency resolution process of the N S H
Associates (India) Private Limited on 31.08.2022, Copy of Order was received on 05.09.2022.
The creditors of N S P Associates (India) Private Limited, are hereby called upon to submit theilf
claims with proof on or before19.09.2022to the interim resolution professional at the address
mentioned againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All othey
creditors may submit the claims with proofin person, by post or by electronic means.

Afinancial creditor belonging to a class,as listed against the entry No. 12, shall indicate its choicq
of authorised representative from among the three insolvency professionals listed against entryj
No.13to actas authorised representative of the class [specify class] in Form CA.

andl substute Intares, incidental axpanses, costs and chares et MILLEMIUM REAL INFRA PRIVATE LIMITED| § Submission of false or misleading proofs of claim shall attract penalties.
i i v o J i Ed.'-'-
inti Demand Notice Date & Amount Date : 07.09.2022 Shalinl Mi : Sd/-Sunder Khatr
gama of the ?ﬂrruwar[ﬂhf Description of the Immovable Properties % Poetation Notes Tate & FI‘; :E ki a '“Direﬂ; i Date: 06.09.2022 Interim Resolution Professiona

1. Krishan HWand Mishra S'o Ram Kumar
(Bomower] Fio-vill Cholpur, Tehsil Dadri, G.B.
Magar-201307 2. Mrs, Usha Mishra Wio Sh.
Krishan Mand Mishra (Guarantor /Mortgagor)
Fifa- WZ M), Shyam Park Mawada, Mohan Garden
Wesl Delbi-110059 3. Shr Ajay Pal Sia Sh.
Beche Lal (Guarantor) Rio- H, Mo, 103, Gali No, 2,
Chotpur, Bahlolpur-3, Moida Sec-63, G.8.
Magar-201 31,

Dermand Naticoe Dabe: 18,06 2027
Possession Motice Date:

Equitabls Morgags on Residental Plat measwing Sres of,
80 s yrd. sualed al Bhasea Mo, 477, Vill. Chofpur, Teksl
Dadr, Distt Gautam Buddha Nagar registersd in revenue | {105 2022,

raconds of Sub ragistrarll, Moida as Bahi Mo- 1, Jild Nu-i Outsianding Amount;

2106, Page Mo- 255 to 268, Seral Mo- 7583 Dated | T 940,000\ (Rupeses Nine Lakhs
11112008, In the rame of Mrs. Uska Dewi Wie Sh. | Forly Thowsend Only) against
Krishnand Mishra. mmovable Asset’s/Propesty Bounded | Accownt o 101221004109 and
by: East: Pial Daegar, West Plol Deegar, Marlh: Plat| 101348510045

Deegar, South: Rasia [

Equitabée Mortgage on the Property measuring Area of. 25 | Damand Motice Date:- 21.05.2022
50 yrds. situated al Khasra Mo- 494 4 495 Village- Chijarsi, | Possession Nofice Date:

.5 Nagarregistered in revenue records of Sub Registrar- | 020082022,

Moida Bahi Mo- 1, Jid Mo-3T86, Page No- 245 to 262, | Outstanding Amount;

Senal Mo- 3767 Dated 30.07.2013 In the name of Radha | ¥ 6.30,0000- (Six Lakhs Thirty
Dest Wio Mr. Bhoop Singh. Immovable Asset/sProperty | Thousand Ondy)

Boundad by: East: Plot af Puran Sharma, Wesl: 16 Feat | againstfccount no, 101941001955
wide Road, North: Plotaf another, South; Plotofanather | & 101948510038

1. Mr. Bhoop Singh 5'o Himmat Singh (Borrower)
Rio-H Ma. F-101, Chhijarst, Sec-63, Mear Bansal
cement Agency, G.B Magar, UP-201301. 2, Mrs,
Radha Devi Wie Mr. Bhoop Singh (Co-
bosrewer/Martgagor] Fia-H No. F-101, Chhijarsl,
Sec-Bd, Mear Bansal Cement Agancy, G.B Nagar,
UP-20131. 3, Mr, Laxman Bhagat Sio Daghrath
Bhagat {Guarantar} Rio- Will- Bishanpura, Sec-38,
G.B Magar, UP 301301

1. Mr. Danish Khan 3/ Yamin Khan (Borrowar)
Rila - Village - Sadarpur Colony, Sechor- 45, Moida,
Gautharn Buddh Magar, LB, 201301, 2. Mohd
Mabin 5o Yamin Khan [Co- Borrower) Rio -
Vilage - Sadarpur Colomy, Sector- 45 Noda,
Geuthem Buddh Megar, UP, 201301, 3. Mrs.
Zhaida Wie Yarmin Khan (Guarantor Mortagagor)
Ria - Village - Sadarpur Colony, Sector- 45, Moida,
Gautharn Bucdh Magar, LR, 201301, 4. Mohd
Yamin Khan 5o Ajij {Guarantor) Rlo - Village -
Sadarpur Colony, Sector- 45, Noida, Gautham
Biuddh Magar, LL.P., 201301

Erjuitable Morigage on the property. Sitluated a1 Khasra | Demand Notice Date:- 27.08.2022
na.- 133 MI, messuring &rea of 53 sq. yards, Sedamur, | Possession Notice Date:

Distt. Gautham Buddh Nagar Registened n the office of | 03082022,

Sub Regisirar- Mokda, Bani No.1, Jid No.- 3870, Pg Mo.- | Questanding Amount:

43152, S No-2229 on (1-03-2014 i the name of Mrs, | ¥ 17.00,0000- [Rupaas Saveniean
Zhahida. Immavable Assal’'s/Property Bounded by: Easl | Lakhs Only) against Account no
i1 . roed, West: 10 fi. read, Morh: House of anather | 101941003912, 1013941006833
person, South: Plot of Seller and 101945510007

1. Prem Shankar Sia Ram Vikash Metho
(Borrower! Morigagor) 2. Mrs. Manaj Kumar Slo
Sh, Vindeshwar Purvey (Gauranter) Ria- 1 Kot
Gaan Fatak. Opp. Shiv Mandir. Ghaziabad. UP 1.
Anoj Kumar Sfa Sh. Vindeshwar Purvey
{Guarantor} Rio- 1 Kot Gaon Fatak, Opp. Shiv
Mandir, Ghaziabad, LIP

Equitable Morfgage on the Property measuring Area of, 30 | Demand Motice Date:- 31.05.2022
50 yrds. situated at Khasra No- 70, Vilage- Saddik Nagar, | Possession Notice Date:
Pargana Loni, Disft Gheziabad repsdered in revenus | 030H2022,

records of Bahi No- 1, Jikd No-1143, Page Ne- 01 to (4, | Outstanding Amount:

Sarial Ma- 4136, Datad 17.05.2000 In lha name of Prem | T 3,06 000- (Rupees Thrae Lakhs
Shankar Sfo Mr. Ram Vikas Metho. Immaovable | Six Thousand Only)
Agsalis/Property Bounded by. East: Plol Seber, Wesl: Piol | againstAccount no. 101541004046
of geller buyver, Morth; Cibar pwner Plat, Sough: 13 Feat |

Kacicha Rasta |

]
Enquilable Morigana on the Progerty measuring Area of 15] : Demand Motice Date:- 21 0520232
sq yrds, L, 1854 sg. mirs, situated at Khasra No, 349, | Possession Notice Date:
Vilage- Pyavall Tapur, Tehsil- Dadd GB. Magar UP | 020002022,
Regstarad in revenue records of Bahi Ma- 1, Jikd Mo- 3087, : Dukstanding Amount:
Page Mo- 151030, Seral No- 168, Dated 06.01.2011. Inthe | T 4 90,000 (Rupees Four Lakh
name af Mrs. Raheesa Wib Rejuddin, Immovable Asset's’ | Ninety Thousand Only)
Property Bounded by: East Khet Rajpal, West: 10 Kachha | against Account no, 101641003835
Rasta, Narfh: Howsa Milrapal, South: Flot of Mr. Vinod & 101648510303

1. Mr. Raju {Borrower} Rio-H NO. 185, Wil
Jativarpur Tehsd- Diadri, Moida, G.B Nagar LIP-
201311, 2. Mrs. Raheesa Wio Rajuddin
(GuarantoriMartgages) Rio-Vill Pyavall Tajpur,
TahsE-Dads, Maida, G.B Nagar UP-201008,

1. Mr. Sandesp Malik 3o Shei. Chandra Pal
{Borrower) H. Ng-274, Raispur-2, Kawi Magar,
Ghaziabad, U P-2011002. . Mrs. Rajwati Wio Shri
Chandra Pal (Mortgagor & Gaurantar) H, Mo-274,
Raispur-2, Kawi Magar, Ghaziabad, U P-201002. 3,
Mr. Devendra Kumar Sio Sh, Mahipal Singh
(Guaranter) Rie M. Mo, 1358, Nealmani Colony,
Arihia, Ghazisbad, U.P-201007

Equitable Mortgage on the Residentiad Pled Measwing | Demand Motica Date:- 21.06.2022
B2 502q. yard Le., 52 25 5. maler, relabad 1o Khasra Mo.- | Possession Notice Date:

7221, Vikage- Reeshpur, Paragana Dasna, Tehsil & Diss, | 03062022,

Ghazabad, UP registared in ravenue records of Noida as | Outstanding Amount:

Bahi No-1, Jild Ne-4770, Page Mo-175 to 184, Serial No- | F 768, 221/- (Rupeas Saven Lakhs
4471 Dated 13.05.2011. In the rame of Mrs. Rapwali Wila | Sixty-Eight Thousand Twe Hundred
Shri Chandra Pel. Immovable AsseblaProparly Bounded | Twangy-Ona Only)

by: East: Rastaid fi., Wesl: Rasta 4 A, North; Land of | ageinst Acoount g,

setlar, South: House of Rekhpal 109941 000401, 1194651001 2

1. Mr. Shivanand Thakur Sfo Jivaksh Thakur
{Bomower! Mortgagor) Rio-H WO 128, Sadarpur
Colony, 3ec-45, G/ Nagar-201301. 2. Mrs, Munni
Davi Wio Mr. Shivanand Thakwr (Co-bormowar)
Fla-HMNO 129, Sadamur Colony, Sec-45, G B Nagar
-201307. 3. Mr. Munchun Thakur [Guarantar) Hia-
H MO 327, Sadarpur Colony, Sec-45, GB Magar -
201301, 4. Mr, Radheshyam Mishra (Guarantor)
Rio- 128, Saderpur Colony, Sec45 G.B Nagar -
201301,

Equitablz Marigage on the Property maasuring Areas of. 30 | Dermand Notioe Date:- 25,05.2022
50 ydr. situatied a1 Khasra MNo- 484, Wlage- Jalpura, Dadri, l Possassion Notice Date:

(5.8 Naparregistered in revenue records of Bahi hea- 1, JJik | 02092022

Mo- G073, Page Mo- 65 to 86, Serial Mo- 631 Dated | Qutstanding Amount;

10.01 2013 In the nama of Shivanand Thakur Sio Jivaksh | T 1,66 125 (One Lakh Sixty-Six
Thakur, Immovable Assat/s/Property Bounded by: Eest: | Thousand One Hundred and
Plot Deegar Person, West: 15 Foat wide Rasta, North: Plol | Twenty-Five Only)

Krishan.Ji, South: Plot Desagar Person againsl Account na.
100741012772 & 102746510244

Date: O7.09.20%2 Placa: Noida For Shivalik Small Finance Bank Ltd. , Authorised Officer

f-i-nanci“.ep. .in .. .

MAGNANIMOUS TRADE & FINANCE LlMITED|

Registered Office: D-1, Moti Lal Atal Road, 1st Floor, Behind Hotel Neelam, Jaipur-302001
(Rajsthan) [CIN- L65923RJ199PLC059251], Tel: (0141) 2373164,
2373364 Email: co@mtfl.co.in; Website: www.mtfl.co.in ,

NOTICE OF THE 37TthANNUAL GENERAL MEETING, INFORMATION ON

E-VOTING AND BOOK CLOSURE

coE@mtfl.co.in.

through poll paper.

Parasrampuria,

CDSL at www.cdslindia.com.
Book Closure

Place : Jaipur
Date : 03.09.2022

NOTICE is hereby given that the 37thAnnual General Meeting (AGM) of MAGNANIMOUS
TRADE FINANCE LIMITED (the 'Company’) will be held on Thursday, 29thseptember, 2022 at 11.00
AM. at the Registered Office of the Company at D-1, Moti Lal Atal Road 1st Floor, Behind Hotel Neelam,
Jaipur 302001 (Rajasthan) to transact the business set out in the Notice of AGM which together with the
Annual Report of the Company for the Financial year ended 31st March, 2022 has been sent
alectronically to the Members who have registerad their E-mail |D with the Depository Participants /
Company and to other Members in physical mode.
Pursuant to the provisions of Section 108 of the Companies Acl, 2013, the provisions of Rule 20 of the
Companies (Management and Administration) Amendment Rules, 2015 and the provisions of Regulation
44 of the Securities and Exchange Board of India (Listing Obligations and Disclosure Requirements)
Regulations, 2015, the Company shall be providing remote e-voting facilities to the Members through
Ceniral Depository Services Limited (CDSL), in respect of the businesses to be transacted at the AGM.
The process and manner of remote e-voting have been mentioned in the Notes to the Notice of the AGM.
The remote e-voling will commence on Monday, 26thSeptember, 2022, at 10.00 AM. IST and will
conclude on Wednesday, 28thSeptember, 2022 at 05.00 PM. IST. Members of the Company, holding
shares either in physical or dematerialized form, as on the cut-off date i.e. 22ndseptember, 2022, may
cast their votes by remote e-voting,
Any person who acquires shares of the Company and becomes a Member of the Company after dispatch
of the Notice of the AGM and holds shares as on the cut-off date i.e. 22nd Sepltember, 2022 may oblain the
login 1D and password for remote e-voting by sending a request at helpdesk.evoting@cdslindia.com or at

The remote e-voting module shall be disabled by CDSL at 5.00 P.M on 28thSeptember, 2022. The facility
for voting through pell paper shall be made available at the AGM and the Members attending the AGM
wha have not cast their vote by remote e-voting, shall be eligible lo exercise their voting rights at the AGM

Only a person, whose name appears in the Register of members or in the Register of Beneficial Owners
maintained by the Depositories, as on the cut-off date i.e. 22nd September, 2022 shall be entitled to avail
the facility of remote e-voting or voting at the AGM through poll paper.

Grievances, if any, regarding e-voling or the e-voting procedure should be addressed to Shri Sudhir
Director at e-mail:co@mtfl.co.in (Contact No. 0141-2373676)
helpdesk.evoting@cdslindia.com.

A copy of Notice of the AGM is available at the Registered office of the Company and on the Website of

Pursuant to the provisions of Section 91 of the Companies Act, 2013, read with Rule 10 of the Companies
{(Management and Administration) Rules, 2014 and Regulation 42 of the Secunties and Exchange Board
of India (Listing Obligations and Disclosure Requirements) Regulations, 2015, the Register of Members
and the Share Transfer Books will remain closed from Friday, 23rd Seplember, 2022 to Thursday, 29th
September, 2022 (both days inclusive), for the purpose of the aforesaid AGM,

or at

By order of the Board
For MAGNANIMOUS TRADE & FINANCE LTD.
(PARWATI PARASRAMPURIA)
Managing Director
DIN: 00359065

_PET_
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PEARL

peam. Polymers Limited
CIN No. L25209DL1971PLC005535
Regd. Office : A-97/2, Okhla Industrial Area, Phase Il, New Delhi - 110020, INDIA
Tel.No: +91-11-47385300, Fax : +91-11-47480746,
Email: pearl@pearlpet.net, Website: www.pearlpet.net

NOTICE OF 51ST ANNUAL GENERAL MEETING ("AGM") TOBE HELD THROUGH VIDEO
ANS (OAVN),
~ E-VOTINGAND BOOK CLOSURE INFORMATION

NOTICE IS HEREBY GIVEN THAT:

1. The 51 Annual General Meeting (AGM) of the company will be held on Thursday, Septembe
29, 2022 at 04:30 PM through Video Conferencing (VC)/ Other Audio Visual Means (OAVM)
in terms of "MCA Circulars" to transact the businesses as set out in the Notice of AGM.

In accordance with MCA Circulars and SEBI Circulars, Notice of AGM alongwith the Annuaj

Report for the financial year 2021-22, inter-alia including the e-voting instructions and
credentials has been sent only through e-mail on September 06, 2022 to the Members
whose e-mail address are registered with the RTA/Company or with the Depository]
Participants. These documents can be downloaded from the website of the Company af

www.pearlpet.net and also from the website of BSE Limited and National Stock Exchange of

India Limited at www.bseindia.com and www.nseindia.com respectively where the Equity
Shares of the Company are listed

2. Pursuant to the provisions of Section 108 of the Companies Act, 2013 and Rule 20 of thg
Companies (Management and Administration) Rules, 2014, as amended from time to time
and Regulation 44 of SEBI (Listing Obligations and Disclosure Requirements) Regulations
2015, and MCA Circulars, the company is providing remote e-voting facility and e-voting a
AGM through National Securities Depository Limited (NSDL).

3. The e-voting facility is being provided to the Members whose names appear in the register o
members or in the register of beneficial owners maintained by the depositories as on cut-of]
date i.e. Thursday, September 22, 2022 to exercise their right to vote by using remotg

e-voting and e-voting at the AGM on any or all of the businesses specified in the Notice of

AGM. Detailed procedure and instructions for joining the meeting through VC/OAVM and
remote e-voting facility and e-voting at AGM are mentioned in the Notice of AGM.

4. Date and time of commencement and ending of remote E-voting:

Commencement: Monday, September 26, 2022 (09.00 AM)

Ending: Wednesday, September 28, 2022 (05.00 PM)

During this period members of the Company, holding shares either in physical form or in
dematerialized form, as on the cut-off date September 22, 2022, may cast their vote by
remote e-voting.

5. The remote e-voting module shall be disabled for voting after 5.00 PM on Wednesday,
September 28, 2022 and the members will not be allowed to vote by way of remote e-voting
beyond said date and time. Once the vote on a resolution is cast by the member, he/sheli
shall not be allowed to change it subsequently.

6. Members who have casted their vote by remote e-voting prior to the AGM may attend thg

AGM through VC/OAVM, but are not entitled to cast their vote again. Members who have no{

casted their vote through remote e-voting and are present in the AGM through VC/OAVM
shall be eligible to vote through e-voting at the AGM.

7. Any person who have acquired shares and become members of the Company after sending
Notice of AGM and holding shares as on cut-off date i.e. Thursday, September 22, 2022
may obtain the login ID and password by sending a request at evoting@nsdl.co.in or RTA
MAS Services Limited at info@masserv.com and may cast their votes by following thg
instructions of remote e-voting and e-voting at AGM as mentioned in the Notice of AGM
However, if the members are already registered with NSDL for e-voting then they can usg
their existing user ID and password for casting their vote.

8. The Company has appointed Ms. Rashmi Sahni, Practicing Company Secretary (Membershig
No. ACS: 25681; CP No: 10493), to act as the Scrutinizer for conducting the remote e-voting
process as well as the e-voting on the date of the AGM, in a fair and transparent manner whg
shall submit not later than 48 hours of the conclusion of the Meeting, a consolidated
Scrutinizer's Report of the total votes castin favour or against, if any, forthwith to the Chairmary
of the Company or any person authorized by him in writing and the Results shall be declareq
by the Chairman or any person authorized by him thereafter.

9. The Members who have not registered their email address and bank account details arg
requested to register the same by sending a signed request to Registrar and Transfer Agen
of the Company (RTA), MAS Services Limited at info@masserv.com providing Folio number,
Name of the shareholder, scanned copy of the share certificate (Front and Back), PAN( Sel
attested scanned copy of PAN Card), AADHAR ( Self attested scanned copy of Aadhar Card
for registering email address. Please send your bank details with original cancelled chequd
to our RTA (i.e. MAS Services Limited, T-34, 2" floor, Okhla industrial area phase-Il, New

Delhi 110020 alongwith letter mentioning folio no. If not registered already.)in case of Physical

Holding and if shares are held in demat form, please contact your Depository Participan
(DP) and register your email address and Bank A/c details.

10. Incase of any queries, you may refer the Frequently Asked Questions (FAQs) for Shareholderd
and e-voting user manual for Shareholders available at the download section of
www.evoting.nsdl.com or call on toll free no.: 1800 1020 990 and 1800 22 44 30 or send 4
request to Amit Vishal, Assistant Vice president, NSDL at evoting@nsdl.co.in. Further,
members may also contact Mr. Deepanshu Rastogi, Assistant Manager, MAS Services Limited
RTA of the Company at T-34, 2" Floor, okhla Industrial Area, Phase-Il, New Delhi-110020
Phone No. 011-26387281/82/83, EMail : info@masserv.com

11. BOOK CLOSURE

Pursuant to the provisions of Section 91 of the Companies Act, 2013, read with Rule 10 of

the Companies (Management and Administration) Rules, 2014 and SEBI (Listing Obligationg
and Disclosure Requirements) Regulations, 2015, the Register of Members and the Sharg
Transfer Books of the Company shall remain closed from Friday, September 23, 2022 to

Thursday, September 29, 2022 (both days inclusive) for the purpose of AGM for Financial

Year 2021-22.
For Pearl Polymers Limited
Sd/;

Place: New Delhi Aman Thakran|

Date: 6" September, 2022

Company Secretaryl

New Delhi
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NOTICE FOR SALE OF ASSETS

LML LIMITED (In Liquidation)

(CIN: L34101UP1972PLCO03612)
(5ale under Insolvency and Bankruptcy Code, 2016)

imthe matter of LML Limited {in Liguidation], applications are invited for participation
in e-auchion of the following assets on “As is where s basls”, "ts i what is basis”,
“Whatever there s basis" and "Ne recourse” basis:

AzsetfArea Block Mo, | HReserve Price

Land & Bullding Site-10 & Site- 111, Panki Industrial

Area, KEanpur, WP [Area 67.56 acres) 1 Rs.144.45 crore
Land & Building at Site-11, Panki Industrial Area, 3 T

Kanpur, UP (Area 15,21 acris)

Land & Building at Site-1l1, Panki Industrial Area,

Kanpur, UP [Area 52.35 acres) 3 Re 14185 cmee

Land & Building at Site-111, Panki Indwstrial Area,

Kanpur, UF (Area 40.24 acres) 4 Rs, 86:14 arore

Land & Buildirg at Site-111, Panki Industrial Area,

Eanpur, UP (Area 12.11 acres) > R 2R dbctre

Please note that the total land area at Kanpur is 67.56 acres {Black 1) only. Out of
which, the liquidator is alse giving option to prospective buyer to buy 15.21 acres
(Block Z) or 52.35 acres (Block 3) or 40.24 acres [Block 4) or 12,11 acres (Block 5)
separataly

Last Date to apply: Thursday, September 22, 2022,

Date of E-Auction: Friday, September 23, 2022

For Details: Visit www.milworld.in and https:// ncltavction auctiontiger.net
Contact: CA, Anll Bhatia, Tel Mo, 011-41066313, Mab. No.; +91 98993 24476

Emailid: Iml auction@gmail com

5d/f-

Arun Gupta, Liquidator

IBB| Reg. No: IBBI/IPA-002/IP-NO0051,/2016-17 /10095

Regd. Address: 5-34, LGF, Greater Kailash-11, New Delhi-110048  Place: New Delhi

Regd. Emall: arurgupta?2 11 @gmail.com Date: 07092023

KIMIA BIOSCIENCES LIMITED

Regd. Off. ; Vill. Bhondsi, Tehal Sohna, Gurgacn-122102, Harvana
E-mail: compliance_kima@gmail com Web: weaw kimlablestances. com
CIN: L24238HR1993PLC032120, Tel: 011-47063600
Fax; 011-4706360102
NOTICE OF THE 29" ANNUAL GENERAL MEETING AND E-VOTING INFORMATION
Notica is haraby given that:
The 281h Annual Ganaral Magtng (AGM) of the Members of Kima Biosciencas Lenited (the
Company”jwill be held on Friday, Seplernber 30, 2022 at 03:30 p.m.(IST) through Video
Conferencing (WO} 1 Oiher Audic Visual Means ("OAVMT) in compliance with all the
applicable provisions of the Comganies Act, 2013 and the rnules mads thereunder and the
Securifies and Exchange Board of India {Lisling Oligations and Disclosure Requiremends)
2015 read with all the applicable crculars on the mattes issued by the  Ministry of Corporate
Affairs (MCA) and Securities and Exchange Board of India (SERI) 1o fransact the business, ag
sel oul in the Molica of the AGM. The nolice of AGM  and the standalone audited fmancial
statements for the financial year 2021-22 along with the Board report | Auditors report and
other documents required fo be attached therato, will be sent electronically o those members
of the Company, whose e-mail address i3 registersd with the CompanwDepository
Participanis/De positories, The nofice of AGM and the aforesaid docements will also be
available on the Company website al www kimiabicsciences.com and on the BSE website
wiww.bseindia.com
The documeants refermed 1o in the nolice of AGM are avalable elactronically for inspection by
the mambers from the date of clreulation of nolice of AGM. Mambars saaking o inspect such
documents can send an a-mail lo compliance kimia@gamail. com.
=N
The Company is plessed to provide o ifs members facility 1o exercise their right to vole on
resolutions proposed to be passed at the AGM by electronic means (e-woling). Members may
cast their votes remaotely on the dates mentioned herein below {remote e-voling). The
Company has engaged the services of Mis. Beatal Financial and Computer Servicas Private
Limited as the agency 1o pravide e-voling facility.
Information and inslructions comprising manner of vobing, including vobing remotaly by
members halding shares in demalerailsed mode, physical mode and for members who have
not registered their e-mail id has been provided in the notice of AGM, The manner in which (a)
person who becomes member of the Company after sending notice of AGM electronicaly and
holding shares as on cut-off date (menticned hesein); {B) Members who have forgotten the
User |0 and password can obiain'generate the User ID and paszwond has alzo been provided
in the notice of AGA.
The remate a-vating will be available during the following vating periad:

Commencement of remole e-woling | 09:00 am {IST) on Tuesday, September 27,2022
End of remote e-vofing 0500 pm (13T) on Thursday, Seplember 292022
The remate e-voling will not ba allowad bayond the aloresaid date and lime and the ramole e-
voting module shak be forthwith disabled by Beetal upon expiry of aforesaid pericd. Membears
altending the AGM who have not casl their vate(s) by remole e-voling will be able to vole
electranically (insta polly at the AGM.

A person whoee name iz recorded in the register of Members as on the cut-off date, that is
Friday, 23rd Seplember 2022 only shall be enlitled 1o avail the facility of remote e-vating or for
witing through insta poll,

Pursuan to section 91 of the Companies Act, 2013 read with appicabls Rules and Regulation
42 of the Securies and Exchenge Board of India [Listing Obligafions and Disclosures
Requirements) Regulations, 2015, the Register of Members and Share Translar Books of the
Company will remain ciosed from Saturday, Seplember 24, 2022 to Friday, September 30,
2022 (both days inclusive), for the 28" AGM for the financial year ended Masch 31, 2022

In case of any queries or issues regarding altending AGM or e-valing  you may refer the
Frequently Asked Cuesiions [FAQs) for Shareholders and e-voling user manual for
Sharaholders availabla al the download section of www.evoting.nsdl.com or call on foll free no.:
1800-222-990 or send a request at evolingi@nsdl.co.n or contact Ms. Sarita Mote, Assistant
Manager, M50L at designatad email 1D evating@nsdl.coin who will address the grievances
refaied to electronic voting.

By the Order of tha Board of Diractors

For Kimia Biosciences Limited

Sd-

Place : 05.09.2022 Lakshay Prakash
Date : Mew Delhi (GCompany Secretary & Compliance Officer)

AUTO PINS (INDIA) LIMITED
Registered Office: Premise No. 40, 15t Floor, India Mall, New Friends colony, Delhi-110025
Mob: (91)-TE2T937904 CIN: L34300DL1975PLCO0TE94
Web: httpolwww.autopinsindia.com E-Mail;autopinsdelhiigmail com

NWOTICE is hereby given that the 47th (Ferty Seventh) Annual General Meeting of fulo Pins

i{India) Limited will be held on Wednesday, 28th September, 2022 at 12:30 p.m. at the

Registered Ofice of the Company at Premise Mo, 40, 151 Floor, India Mall, NMew Friends,

Delhi-110025 1o ransact businesses as st oul i the Nobce of the AGK dated 0 Sepiember,

2022 in compliance with the applicabla pravisions of Companias Act, 2013

The notica abongwith annual report has baen sant to those membars whose amail IDs ara

registarad with the RTA Company/Depesitories and the same is also available on the websie of

the Company at wew aulapinsindia.com and BSE,

Pursuant i Secion 97 of the Companies &ct, 2013 and Regulation £2 of the SEBI (LODR] Regulations,

2015, Register of Members and Share Transfar Books of the Company wil remain closed from 22nd

September, 2022 to 28th September, 2022 for tha purpose af the AGK of the Company,

In pursuance af Secton 108 of the Companies Act, 2013 rezd with nule 30 of the Companies

iManagemend and Admirgstrafion] Ruas, 2014 &= amanded and Regulaan of the SEBI {LODR],

Regulation 2015, the Company is providing a-voting faciity to its Mambers as provided by NSDL

on &l reschiions as set cut in the Notce of 47th AGM. Members of the Company may fransact

tre busingss thraugh voling by slecironic means,

1. Tha ramede a-voling faciFy commenca al Sunday, 25th Septembaer, 2022 at 5:00 am and end
on Tuesday, 2Tth September, 2022 at 5:00 pm for all sharahaldars, whethar hodding sharas
in physica farm o in dematerialized farm, The e-voling module shall be dsplayed by NSDL for
Yiling, Ramobe a-voling hak not be dowed bieyond the said dabe and e,

2. The cuf-aff date to datarmine aligibiity fo cast wates by alectronic Woling is i.e. Wednesday,
st September, 2022.

3. A persan, wha acguires shares and become shareholders of the company &fter dispaich af
Mobce and holding shares a5 of the cul-oll dale can &g remote e-waling by obtaning login-
id and passward by sending an e-mal 1o belpdesk eavolingiinsdindia.comby menbaning thear
fodio e /D 1D and Cliend 10 Mo, Howsver if such sharehalder is alrzady ragistered with MSDL
Tor remiabe -woling Men existing user o and password can be used for remote a-yting,

4, Faciity for voting through ballg paper shall also be made available al the AGM. Members
aflending the meeting who have nol already cast thair vobe by remaba a-voling, shall ba aible
to gxarcise their right at the meeting.

5. Amember may participate in the meeting even after exarcising his right to vote theawgh remote
g-waling, but shall ned alowed vobe again al the meeling

B, Motice of AGM is avalable on company's websiie www autopisindia.com and on the websae
of NSOL www awatingindia. cam.

7. Apersan, whosa name recardad in tha registar of members maintainad by the depasiboras as
on 21st September, 2022, shall be entifed to vite,

K. Farveen Rasigl Practsing Company Secretary has hesn appainted as Scrufinizes for peersaeing!

congucting the remobe e-voling and the voling progess in @ tar and Iransparent mannes

By order of the Board

For Aute Pins (India) Limited
G

Madhavw Kumar Mishra

Company Secretary & Compliance Officar

Date: 0&th September, 20232
Place: Delhi
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